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Vtaha— of W ttn  T urtter ly  • 
7ikWaat Aircraft 

•1S8. Shri I n  b U w  Gqpta: 
Will the M m  Minister be pleased to 
state:

(a) whether the Government have 
received any reply from the Pakistan 
Government with regard to the pro-
test lodged for the violation at Indian 
territory near Hissar, by a Pakistani 
aircraft on the 20th April 1899; and

(b) if so, nature of the reply re-
ceived?

The Depaty Minister of External
Affairs (Shrimati I<akshmi Menon):
(a) and (b). No reply has been re-
ceived from the Pakistan Govern-
ment to our protest sent to them on 
Apnl 25th. A reminder was sent on 
the 18th July 

Shri Bam Kristian Gupta: May I
know whether any other incident of 
violation of Indian territory had 
occurred after this incident*

Shrimati Lakshml Meson: There
have been many air violations by 
Pakistan.

Shri Baa Krishan Gupta: In view 
of the unfriendly attitude of the 
Pakistan Government, what other 
steps have been proposed to be taken 
by the Government of India m this 
matter?

Shrimati I.akahml Menon: We have 
lodged many protests I do not thmk 
the Government of India is planning 
to take any other steps

Shrimati Mafid* Ahmed: Apart
from lodging protests, May I know 
Sir, whether warning signals were 
given to the aircraft and if so, what 
immediate measures were taken for 
disregarding the warning signals?

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): Normally, these things occur 
in the space of some seconds; maybe, 
half a minute. In half a minute, the 
aircraft may travel fifty miles or 
sixty miles or even 100 miles. The 
speed of these is so great It comes

and goes. It is only when then is 
previous notice that warning signals 
are given. Sometimes they are given.
I do sot know whether they have 
been given in any particular case. 
The House may remember that the 
Pakistan Government had once pro-
tested because one of our aircraft 
went up to chase the other that had 
come over; it chased it out. That 
happened Normally it is not easy 
to give warning signals; there is no 
time for it 

Shri S. M. Banerjee: The hon.
Deputy Minister has said that there 
had been many violations. May 1 
know whether protests had been 
lodged many times and many times 
no reply had been received?

Shrimati fjikshml Menon: Protests 
had been lodged against every viola-
tion

Shri S. M. Banerjee: May I know
whether any reply has been received 
for that’ . .  . . (Interruptions.)

Mr. Speaker: How does it arise out 
of this question. They may have 
replied some of them.
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• m  vr i« i: Was it a military air-
craft or a civilian aircraft7

Shri Jawaharlal HUro; I imagine 
these are mostly military aircraft 

Shri Hem Baraa: Excepting the
pointing out of the number of 
occasions that Pakistan had violated 
our air spaee to re-mforoe our argu-
ment against the Canberra incident, 
may I know whether the Government 
has taken it up very seriously with 
the Pakistan Government and if so, 
what is Die form that the seriousness 
of our Government has taken except 
the formal protests7

Mr. Speaker. It is the same ques-
tion excepting the word ‘serious’ , but 
far that I do not And any difference 
(Interruptions) Order, order The 
hon Members want to know whether 
we have received any reply to any 
of these protests which have been 
lodged7

Shri Jawaharlal Nehru* Sometimes 
the reply comes denying it, it is 
usually there

Shri Hem Barna: This incident of 
violation of air-space is put in as an 
argument against the Canberra in-
cident I just want to know whether 
these violations were treated in an 
isolated way and protests were made 
m isolated cases, apart from putting 
them together as our Defence Min-
ister did when he argued against the 
Canberra incident*

Mr. Speaker: fo r  everyone there 
i« a protest that ta wtiat the hon 
lady Minister s*ld
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Will the Minister of Labour aad 
fMPkormaa* be pleased to state

(a) the number of Teacher-Ad- 
miaistrators who have completed 
their training so far,

(b) how the selection of these tea-
chers for training was made, and

(c) whether all the Teacher-Ad-
ministrators who were trained last 
year have been posted by new?

The Deputy KUnMer of Labour 
(Shri Abid All): (a) 57

(b) By competition and aiao nomi-
nation by the All India Organisation 
of Workers

(c) Yes Nominees of the All India
Workers’ Organisations have however 
gone back to their respective Or-
ganisations after training

Shri B. C Majhi Where is the
centre for the training of teacher ad-
ministrators and what is the duration 
of the training period7

Shri Abid All: Six months

Mr Speaker Where is the centre7

Shri Abid All: Bombay

Shri Muhammed Ellas* How many 
teachers are being trained and how 
long will it take to complete their
training7

Shri AUd All: The Bombay training 
centre has completed its course The 
next one will be started in Calcutta 
next month

Shri K. N. pander; May I knew
when the next batch u going to he 
trained end whether they ace eota* 
to be trained to Bombay or fV'T**D* 
How many trainees ar« gqkif t» he 
taken in7




